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CENTRAL ELECTRICITY REGULATORY COMMISSION 
                                                         NEW DELHI 

Petition No. 10/SM/2026 

   

Subject                 : Non-Compliance with the provisions of the Central Electricity 
Regulatory Commission (Procedures, Terms, and Conditions for 
Grant of Trading Licence and other related matters) Regulations, 
2020. 

 
Respondent         : Instinct Infra & Power Limited 
 
Date of Hearing    : 22.9.2026 
   
Coram                  : Shri Jishnu Barua, Chairperson  

Shri Ramesh Babu V., Member  
Shri Harish Dudani, Member 
Shri Ravinder Singh Dhillon, Member 

 
Parties Present    :   None 
 

Record of Proceedings 
 

 None appeared on behalf of the Respondent, nor has any advance 
communication been received seeking leave of absence. Further, the Respondent has 
also failed to file its response pursuant to the directions issued vide order dated 
13.05.2026. 
 
2. Accordingly, the Commission reserved the matter for order. 
 
 
         By order of the Commission 

 
sd/- 

  (T.D. Pant) 
Joint Chief (Law) 

 

 

 

 

 


